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HFC :

Namrup 2527
Durgapur 1602
Baraum 1456
Haldia 1507
Marketing 418
FP & ARD 914
CPLO 89
Corporate Office 132

Total 8645

Indo-O m an P ro ject

3187. MOHAMMAD ALI ASHRAF FAT Ml :
SHRI KASHI RAM RANA ;

Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state :

(a) whether the ‘KRIBHCO’ have made 83 foreign 
trips between the period 1993 to October, 1995 in 
connection with the India-Oman Project;

(b) if so, whether an agreement has been finalised;

(c) if not, the latest position in this regard;

(d) the purpose for which the trips were made to 
England, Germ any and Italy under the India-Oman 
Agreement along with the details thereof;

(e) the justification of the said trips; and

(f) the reaction of the Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLA):
(a) Yes, Sir.

(b) Final Detailed Feasibility Report (DFR) has been 
completed.

(c) Various agreements connected with the project 
have been discussed at different levels and are at an 
advanced stage of finalisation.

(d) Visit to Germany, Italy and U.K. were undertaken 
by the officers of Krishak Bharati Cooperative Limited 
(KRIBHCO) and Rashtriya Chemicals and Fertilizers 
Limited (RCF) to persuade Engineering, Procurement 
and Construction (EPC) bidders to submit their detailed 
proposal for setting up of the Om an-lndia Fertilizer 
Project on lump sum turn key basis without insisting for 
anV bid com pensa tion . Two b idders are based in 
Germany and Italy whereas the third bidder who is 
based .in USA has agreed to meet the sponsors in 
London. U.K. Officers of KRIBHCO, RCF and Government 
of India also visited U.K. to attend the fifth meeting of 
Joint Management Committee held in London.

(e) As a result of these discussions and further 
follow up action by Oman Oil Company it had been 

'possible to obtain detailed offers from all the three EPC 
bidders without paying any compensation against their 
initial demand of around US $ 1.0 million each.

(f) The visits were undertaken only after getting the 
approval of the competent authority.

[English]

Food S ecurity

3188. SHRI MADHAVRAO SCINDIA :
SHRI PINAKI MISRA :
DR. T SUBBARAMI REDDY :
SHRI MULLAPPALLY RAMACHANDRAN . 
SHRI ANANTH KUMAR :

Will the Minister of AGRICULTURE be pleased to 
state :

(a) whether the Food and Agriculture Organisation 
organised a national conference on June 3. 1996 in 
New Delhi, to study as to how far the Panchayati Raj 
System in India served as a delivery mechanism for 
food security;

(b) if so. the main observations and suggestions 
made therein and the outcome of the study;

(c) whether FAO has offered financial and technical 
assistance to India to build up the Panchayat level food 
security system; and

(d) if so, the details thereof?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) .The 
Food and Agriculture Organisation (FAO) organised a 
conference on ‘Panchayati Raj — the Key to Food 
Security on 2-3 July, 1996 in New Delhi as a preparatory 
meeting to the World Foo* Summit being convened by 
the FAO in Rome in November, 1996. The conference 
discussed options relevant to India for attaining food 
security including, inter-alia, measures for developing 
the Panchayati Raj System to serve as an effective 
delivery mechanism for food security.

(b) The conference observed that the Panchayats 
and local Self-Government institutions can play a crucial 
role in ensuring household level, food and nutrition 
s e c u r ity  in Ind ia  and m ade the fo llo w in g  
recommendations :

(i) Empowerment of Panchayats with suitable 
allocation of financial resources.

(ii) Building the capability  of Panchayats for 
village level planning for food security.

(iii) E duca tion  and tra in in g  o f e le c te d  
re p re s e n ta tiv e s  and fu n c tio n in g  of 
Panchayats with a focus of sustainable food 
productivity through micro-level pfenning.
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(iv) Developing of skills and marginal farmers 
and w o rke rs , a p p ro p ria te  cost e ffe c tive  
resea rch , p rom otion  of loca l o ff-fa rm ing  
income/employment generation activities, etc

(c) and (d). A project proposal aimed at developing 
a strategy so that food security for the poor is ensured 
through a self-re lient mechanism under the local level 
village Panchayats has been posed to the FAO for 
seeking  te ch n ica ls  ass is tance  am ounting  to US $ 
196000. The proposal is under consideration of the 
FAO.

[Translation]

Illegal Trade of Birds

3189. KUMARI UMA BHARATI : Will the Minister 
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government are aware that illegal 
trade of b irds is going on very rapidly despite the 
enforcement of W ild Life (Protection) Act, 1972;

(b) if so, the details thereof; and

(c) the action taken by the Government to check 
this illegal trade?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) : (a) and (b). Although some cases 
of illegal trade in birds are being detected from time to 
time, it is not a fact that this trade is going on very 
ra p id ly  d esp ite  the  e n fo rce m e n t of the W ild  Life 
(Protection) Act, 1972.

(c) The trapping and killing of birds for commercial 
purposes is prohibited under the W ildlife (Protection) 
Act, 1972. However, trade in birds which have been 
bred in capitiv ity and do not fall under the Schedule I 
of W ildlife (Protection) Act, 1972 can be carried out with 
an appropriate licence obtained from the State Chief 
W ildlife Warden under the Wild Life (Protection) Act, 
1972.

[English]

Broad Gauge Conversion of Vasco-Londa Route

3190. SHRI C H U R C H ILL  ALEM AO  : W ill the 
M inister of RAILWAYS be pleased to state :

(a) w he ther the expans ion  w o/k  regard ing  the 
coversion of m etre-gauge to broad-guage of Vasco- 
Londa route under the-South Central Railway would be 
completed by the end of October, 1996,

(b) if not, the reasons for the delay;

(c) whether the Government have taken steps to 
put an end to or m inim ise the hardships/sufferings of 
the rail commuters from Goa who have to travel all the 
way to Belgaum or Hubli to board the respective trains, 
and

(d) if not whether the M inistry propose to provide 
any special facilit.es to these passengers trom Goa till 
the time the said work is completed?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). Londa- 
C astlerock section has already been converted into 
broad qauge and the section has been commissioned 
tor passenger traffic on 22.06.1995- Work on gauge 
conversion of the remaining section from Castlerock 
Vasco section has been taken up and the same is 
targetted for completion by 31.3.1997. The delay has 
occurred due to stay obtained by some contractors 
against finalisation of tenders, heavy rains trom June to 
Septemeber and unforeseen problems of major bridge 
foundations. Pending completion of gauge conversion 
work between Castlerock-Vasco, passengers will have 
to avail of bus services for travel to and trom Goa.

(d) No. Sir.

A g ric u ltu re  U n ive rs ity  in Jam m u

3191. SHRI MANGAT RAM SHARMA : W ill the 
Minister of AGRICULTURE be pleased to state :

(a) whether there is a demand from the people of 
Jam m u D iv is io n  fo r s e tt in g  up of an A gricu lture  
University at R.S. Pura in the Jammu District;

(b) whether an Agriculture College exists at R.S 
Pura and infrastructure for setting up of an Agriculture 
University is also available there,

(c) if so, the reasons for delay in setting up of an 
Agriculture University there; and

(d) the time by which the final decision in this regard 
is likely to be taken?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) Yes 
Sir. M inistry of Agriculture has agreed in principle, tor 
its establishm ent and the Prime M inister has announcec 
it.

(b) Yes, Sir. A College of Agriculture under Shei-e 
K ashm ir U n iv e rs ity  of A g r ic u ltu ra l S c iences  cine 
Technology exis ts  at R.S. Pura. Jammu. However 
facilities existing are not sufficient for setting up of an 
Agriculture University.

(c) Does not arise.
(d) Establishment of Agricultural University is the 

State Subject.

D eve lopm ent o f C oconu t

3192. PROF. P.J. KURIEN : W ill the Minister o 
AGRICULTURE be pleased to state

(a) whether the Coconut Board has formulated nev 
schemes for the developm ent of coconut for the ye<J
1996-97; and

(b) if so, the details thereof?


